
The House reassembled at two of the clock, 
MR. DEPUTY CHAIRMAN in the Chair. 

PAPERS LAID ON THE TABLE 

MR. DEPUTY CHAIRMAN: Papers to be laid on the Table.  …(Interruptions)…  Please. 
…(Interruptions)…  अभी कोई भी बात िरकॉडर् पर नहीं जाएगी। ...(Ëयवधान)...  Papers to be 
laid on the Table, Dr. L. Murugan.  …(Interruptions)…   

Report (2023-24) of NSC, New Delhi and related papers 

की कागेंर्स पाटीर् के सेकंड, िडÃटी चीफ िमिनÎटर और उनके Îटेट के कागेंर्स ĢेिसडȂट ने officially 
कहा है और आपके कहने पर मȅ इसको authenticate भी कर सकता हँू। ...(Ëयवधान)... यह 
मुिÎलम लीग की पॉिलसी ...(Ëयवधान)... 28 अगÎत, 1947 को मुिÎलम लीग जब िरजवȃशन 
पॉिलसी को सिंवधान सभा मȂ लेकर आई थी, तब सरदार पटेल ने reject िकया था। ...(Ëयवधान)... 
आज कागेंर्स िफर मुिÎलम िरजवȃशन की बात उठा कर बाबा साहेब के संिवधान की इज्जत को 
िमƺी मȂ िमलाने का काम कर रही है। ...(Ëयवधान)... हम इसका खंडन करना चाहते हȅ। 
...(Ëयवधान)... अगर िहÇमत है, तो आप िडÃटी चीफ िमिनÎटर का इÎतीफा आज ही मािँगए। 
...(Ëयवधान)...  

MR. CHAIRMAN:  Yes, the Leader of the Opposition. …(Interruptions)… Only what the 
Leader of the Opposition says will go on record.  …(Interruptions)…   

Ǜी मिƥकाजुर्न खरगे : सर, हमने यह कहा िक भारत देश के सिंवधान को बचाने वाले हम लोग 
हȅ, और आप लोग ...(Ëयवधान)... और इस सिंवधान को हमने बनाया, हम इसकी रक्षा करȂगे। 
...(Ëयवधान)...     

MR. CHAIRMAN: The House stands adjourned to meet at 2 p.m. today. 
...(Interruptions)… 

The House then adjourned at eight minutes past eleven of the clock. 

THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND 
BROADCASTING; AND THE MINISTER OF STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS (DR. L. MURUGAN):  Sir, with your kind permission, 
on behalf of my colleague, Rao Inderjit Singh, I lay on the Table, a copy each (in 
English and Hindi) of the following papers: - 
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(a) Annual Report of the National Statistical Commission (NSC), New Delhi, for
the year 2023-24.

(b) Action Taken Report on the recommendations contained in the above-said
Report.

(c) Statement giving reasons for the delay in laying the papers mentioned at (a)
above.

[Placed in Library. See No. L.T. 2357/18/25] 

Notification of the Ministry of Power 

THE MINISTER OF STATE IN THE MINISTRY OF POWER (SHRI SHRIPAD YESSO 
NAIK): Sir, I lay on the Table, a copy (in English and Hindi) of the Ministry of Power 
Notification No. JERC-JKL/REG/2024/13., dated the 18th February, 2025, publishing 
the Joint Electricity Regulatory Commission for UT of J&K and UT of Ladakh 
(Framework for Resource Adequacy) Regulations, 2024, under Section 179 of the 
Electricity Act, 2003. 

[Placed in Library. See No. L.T. 2467/18/25] 

Report and Accounts (2023-24) of NSIC, New Delhi and related papers 

सूÑम, लघु और मध्यम उǏम मंतर्ालय मȂ राज्य मंतर्ी (सुǛी शोभा कारान्दलाजे) : महोदय, मȅ 
िनÇनिलिखत पतर् सभा पटल पर रखती हँू :- 

(1) A copy each (in English and Hindi) of the following papers, under sub-section 1
(b) of Section 394 of the Companies Act: -

(a) Sixty-ninth Annual Report and Accounts of the National Small Industries
Corporation Limited (NSIC), New Delhi, for the year 2023-24, together with
the Auditor's Report on the Accounts and the comments of the Comptroller
and Auditor General of India thereon.

(b) Statement by Government accepting the above Report.
(2) Statement (in English and Hindi) giving reasons for the delay in laying the

papers mentioned at (1) above. 
[Placed in Library. See No. L.T. 2385/18/25] 

Report and Accounts (2023-24) of  IIPE, Visakhapatnam, Andhra Pradesh and 
related papers 

THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND 
BROADCASTING; AND THE MINISTER OF STATE IN THE MINISTRY OF 
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